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undertaken by Station Masters
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outside Railway
Minister's residence
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REFERENCE TO THE REPORTED
FAST UNDERTAKEN BY SOME
STATION MASTERS OUTSIDE THE
RAILWAY MINISTER'S RESIDENCE
TO PRESS THEIR DEMANDS

SHRI DIPEN GHOSH (West
Bengal): Mr. Deputy Chairman, Sir,
through you I want to draw the at-
tention of the Government to a mat-
ter of urgent public importance, The
matter is that several Station Masters
have been observing a hunger strike
in front of the residence of the Rail-
way Minister at Delhi since 21st April,
1983 to press for the settlement of
some of their long-standing demands.
And what is the most disquieting fea-
ture to note ig that two of the fasting
Station Masters had to be shifted to
hospita] but they have still been con-
tinuing their fast in the }}ospi’tal it-
self because the Railway Minister has
not yet asked any of the representati-
ves of the All-India Station Masters’
Association for a negotiated settle-
ment. .

Sir, the most important part of the
thing is that the demands for  the
settlement of which the Station Mas-
ters have been observing fast even in
the hospital are very small demands, -
and it involves very little finance for
settling those demands, And two of
these demandg have already been ac-
cepted by the Railway Board in 1982,
but they have not implemented them
as yet. And this is not the first time
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that they have sought to draw  the
attention of the Railway Minisier to
these demands. Since 1980 they have
been pressing for these demands and
they have been undertaking certain
formg of agitations starting from sig-
nature campaign o demoastration.
But having failed to draw the atten-
tion of the Railway Minister, they
have started this indifinite fast. And
if the Railway Ministier ig not told
by you, Sir, to intervene and to have
a negotiated settlement, then these
Station Masters may have to go in for
a higher form of agitation which may
result in the dislocation of the entire
Raijlway system,

So Sir, I draw your attention and,
through you, I want to draw the at-
tention of the Government to this
particular matter. And these  issues
are very simple like restructuring of
the cadre, some uniform allowance,
-gte, All these things involve very
little finances. So I would appeal to
you to ask the Railway Minister to

immediately arrive at a negotiated
settlement.
SHRI NIRMAL CHATTERJEE

(West Bengal): Sir, this ig a matter
not of Special Mention, Half-an-Hcur
Discussion should be allowed on this.
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SHRI DIPEN GHOSH: The Minis-
ter is entering the house and going
out of the house but he ig not calling
the representatives,
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DISCUSSION ON THE WORKING
OF THE MINISTRY
OF HOME AFFAIRS

MR, DEPUTY CHAIRMAN: DMow,
we start the discussion on the work-
ing of the Ministry of Home Affairs—
Shri Era Sezhiyan.
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